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THE MINISTER OF INFORMA-
1'10lIl AND BROADCASTING (SHRJ 
L. K. ADVANl): (a) and (bl. No. Sir. 
Even when satellite-based televislOn 
\ransmission is in\rOduoed, the Iangu-
aee of the J>rosJ'- will have to 
be in one or the other of the existing 
Indian languages, depending on the 
l.."Ove:r'8.ge area.. 

...... for ~ fud17 m =' • by 
P.M ... d MinlBte,." ",In&, abroad 

2389. SHRI MRITYUNJAY P&A-
. SAD: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) tbe rules for carrying the 
family members by the Prime Minis-
ter or am' other MinistM while pro-
ceeding to foreign countries on 

·official vt&its; 

(b) the extent to which Govern-
Inent bears the travel expenses of 
such persons and under what circum-
atanees; and 

(c) to what extent the expenditure 
is borne by the Minister himself or 
by the relatives or friends accom-
'panying the Minis\er concerned? 

THE MINISTER OF STATE IN 
T'HE MINISTRY OF HOME AFFAIRS 
(SHIll DHANIK LAL MANDAL): 
Ie) to (c). As peT rWe 19 of the 
Mini3ters (Allowances, Medica) Treat-
ment and other Privileges) Rules, 
1957, a Minister proceeding on duty 

·outside India is entitled to such terms 
in re~ard to travelling and other ex-
]JI!Dges as the President may, in each 
'Case, deeicie. 
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Clearan.e of Power Propos:Lls In 
i~rashtra 

2401. SHRj BHAUSAHEB THOPAT; 
Will the Mmister of ENERGY be 
pleased to state: 

(a) whet!l'~r the Energy Minwr 
of Maharashtra representpd to autho-
rities submitting new proposals and 
u:¢ng for ;In early clearance of tile 
proposal already furni.!'hpd by the 
State Govern.luentj 

(b) if so, details of the communica-
tlt.lfiS and thg reaction of the Cc;.ntral 
~lJvernment thereto; and 

(c) what are the prOpOsals from 
Gc.vernment 01 Maharashtra wh!:-o 
are pending clearance of the Cefltral 
authorities a.,d how soon thiG could 
be expected to be cleared in vit.!w III 
the acute en"rgy shortage in the 
State? 

THE MINISTER OF ENERGY 
ISHRI P. RAMACHANDRAN): (a) 
and (b) . The - Ehergy Minister 01 
Maharuhtra bas tepresented genera 1-
ly that the demand pPojmions of the 
Tenth Annual Power Survey and the 
Working Group on Power were on 
the lower side and did not rellect 
adequately the potential for load 
growth and sUggested that a"dditional 
schemes would have to ]je '88notloned 



~ meet the demands tor power in the 
Maharaallt.ra S.te, More project3 
will be sanctioned de~nding on the 
project proposals received from the 
State and their techno-economic 
jl.L.'ltiflcation, keeping in view the 
re,aIistic projections of demand for 
power in the t;tate, 

(c) The following project pro-
posals of Maharashtra are pending 
clearance: -

(i) Pawana Hydro-Electric 
Schemr , , I X 10 MW 

(ii) ChandTapura Hydro-Eke-
tric Power Schl'ml' St"ge-Il 2 X 210 MW 

(iii) Gima Hydro-Electric Pro-
ject, , 2X 3' SMW 

(iv) Bhira Tail Rac~ Hydro-Elt'r-
tric Projrct, , 2 X 40 MW 

(v) U.iiini Thfrmal Pow~r Sta-
tion , 2 X 500 M\\' 

The Pawanoa scheme has been ac-
corded techno-economic approval by 
the Central Electricity Authority sub-
ject to clearanCe from environmental 
angle. Chandrapura scheme Stage-II 
has also been accorderl techno-econo-
mic approval by Central Electricity 
Authority. Both these schemes are to 
be got apprOved by the Planning 
Commission. The other projects are 
being techno-economically appraised 
in the Central Electricity Authority. 
Certain clarifications have been 
sought and as soon as the:Oe are re-
ceived. the Centrol Electricity AuthO-
rity will be in a position to complete 
their techno-economic appraisal. 

RenamiDr 6f Khadakv&.sla Defl'DCe 
Academy 

2402. SHRl BAPUSAHEB PARU-
LEKAR: Will the Minister of DE-
FENCE. be pleased to state: 

(a) wheth,'!t' Government propose 
to name the Khadakvasla Defence 
Acederily situated at the foot of 
SibMpcl fort of Chhatrapatl ShJvaji 
H Slblvajt De.!ence Academy; and 

(b) if not, the reasons for the 
same? 

THE MINIS'I'ER OF DEFENCE 
(SHRI J AGJIV AN RAM): (a) and 
(b). There is no proposal to rename 
National Defence Academy, Khadak-
vasla. The present name has been 
in vogue for a long time and involve.3 
strong sentimental ties for the officers 
of the three Services who have been 
trained in, or otherwise associated 
with, thE.' institution. 

Alf-ocatlon fv Tri"al »evelo~ _. 
Norta EMt.rD states 

2403. SHRI SACHINDRA LAL 
SINGHA: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) the d-etails of the amount sant·~· 
tioned and work done for the Tribal 
Development in North Eastern Re-
giOn States during thp. last three 
y€a~s, State-wise Rnd year-wi'ic; 

(b) the total amount sanctioned 
during the current year for the 'fribal 
Dt'velopment in these States., unri 
what percentage the allocation for 
these Sta.tes tore to the all-Indik all,=,-
cation fur theSe schemes State-wise; 
and 

(c) the detaIls of the Tribal lJevl'!-
lopment schemes and the schemes 
functioning in these States, State-
wise, with the number of penons 
bpnefited by these !!Chemes in these 
State3, State-wise, district-wise? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): 
(a) to (c). In the north-eastern 
region, Arunachal Pradesh, M~a­
laya, Mizoram and Nagaland are pre-
dominan.tly tribal, and the entire State 
Plans are intended to benefit the ~ 
tire Scheduled Tribe populatiOng in 
these States/TITs. In the remaining 
States, viz; Assam, Manipur and 'rri-
pura, Meas of 50 per cent tribal eon-
centration and over hoave been carftd 




